
277 Written Answers [11   MAY   1994] to Questions 278 

Privatisation     of     Railway     Passenger 

amentities 

6812. SHRI KRISHAN LAL 

SHARMA: Will the Minister of 

RAILWAYS be pleased to state: 

(a) whether it is a fact that 

Government have chalked out a plan to 

introduce privatisatioin of railway 

passenger amenities; 

(b) if so, the details of the plan; and 

(c) by when the plan is likely to be 

implemented? 

THE MINISTER OF RAILWAYS 

(SHRI C. K. JAFFER SHARIEF): (a) 

to (c) With the objective of better 

beautification/maintenance and 

increasing revenue from commercial 

advertisement, contracts at five stations i.e. 4 

on Western Railway and one on South 

Eastern Railway have been given to parties 

who will have exclusive rights for 

commercial advertisement at these stations as 

per the criteria laid down by the railway 

administration with the for approval of the 

competent authority 

Details   of   train    reached/left    Shahuol 

station 

6813. SHRI NILOTPAL BASU: Will 
the Minister of RAILWAYS be pleased 
to state: 

(a) the details of trains reached/left 

Shahdol datewise in February, 1993 and the 

percentage datewise of such trains without 

breakvan and LV indicator; 

(b) how much detention was caused to 

check at stations for LV number station-wise 

for each such trains ran in February, 1993 

with details thereof; 

(c) whether it is a fact that in order to show 

more output and running of trains, attaching 

breakvan and detention of trains to check LV 

number was overlooked; 

(d) whether South Eastern Railway 

issued a circular on 20th September, 1992 

asking not to run trains without sufficient 

number of breakvan/ march  track  for 

running trains; and 

(c) if so, whether it is a fact that a large 

number of trains did not comply with this 

order and if so, the reasons therefor? 

THE MINISTER OF RAILWAYS (SHRI 

C. K. JAFFER SHARIEF): (a) to (e) 

Information is being collected and will be 

laid on the Table of the Sabha. 

 


